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this series has been introduced. As
for its effectiveness, it was introduced
only in March when Rs. 1 lakh have
been subscribed. We expect that it
will catch up in the coming months.

Shri D. C. Sharma: May I know if
the hon. Minister of Finance will be
able to tell the House how the money
collected from these savings certi-
ficates during the month of March
compares with the money collected in
respect of other certificates during the
month of March and whether this
scheme, on account of that balance,
shows any sign of catching on?

Shri B. R. Bhagat: The other certi-
ficates must be having very large
sales—I do not have the exact
amount—because they are very well
established. The total collection over
the last year has been Rs. 148 crores.
Therefore, even distributing pro rata,
it will be much more. But my point
is that with enough publicity and all
this, this scries also will catch up.

Shri Basumatari: May I know the
amount collected by the Government
of India from these certificates State-
wise?

Shri B. R. Bhagat: I want notice
for that. This is a question of details.

Master Plan for Irrigation and Power

+
*1636. Shri Vishwa Nath Pandey:
Shri Himatsingka:
Shri Rameshwar Tantia:
Shri Kolla Venkaiah:
Shri Onkar Lal Berwa:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that Gov-
ernment have planned a Master Plan
for the whole of the country, for the
development of irrigation and power
potential;

(b) if =0, the main features of the
Plan; and

(c) the total cost-of the Plan?

The Minister of State in the Minis-

try of Irrigation and Power (Dr. K. L.

Rao): (a) The Government of India
are considering the preparation of a
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perspective plan for 20 to 25 years
for the development of the remain-
ing irrigation and power potentlal in
the country.

(b) and (c). The details have yet
to be worked out.

Re. Starred Question No. 1644

Shri R. 8. Pandey: May I request
you, Sir, that question No. 1644 may
also be taken up along with this?

Mr. Speaker: If it is convenient for
the Minister to answer question
No. 1657 also........

Shri R. S.
No. 1644.

Pandey: Question

Mr. Speaker: That would be a diffc-
rent one,

sft fara Avq qedg AW F AR
3w W IO ¥ faww & fa o wia-
ww ¥ 5 fard wte fay e
fawra g wfy g 21 & s
argat § e wre) afae eqaear w7
¥ foy 7@ ¥ #1 g giwAr
FATH #T faare favar 21

Dr. K. L. Rao: Already plans are
under action. We have taken sanc-
tion for a large number pf projects,
both irrigation and power, and they
are being implemented.

ot fareraTa qody : T AEET X
AN 6 gOET A a1 oS at
& fa Q@ T @Y 2 1 & S
T § oo wad A A oa
weafray iy averr &Y fer qog ¥
faaa & s

Dr. K. L. Rao: It is not long-term
planning; it is a continuation of the
present planning in order to exploit
the full potential of the country in
respect of irrigation and power.

Shrimati Ramdulari Sinha: May 1
know whether it is a fact that due to
the high rate of electricity, cultivators
are feeling very much hesitant to
utilise it and it is not used to its
fullest capacity; if so, do the Govern-
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ment realise that after the cultivators
become electricity-minded by use of
it at cheaper rates they may be in a
position to pay higher rates subse-
quently?

Dr. K. L. Rao: I am afraid I will
not be able to say that the people
are not taking electricity because of
high rates. On the other hand, we
find quite a large amount of agitation
for getting more and more electricity
facilities. But, on the whole, we
agree that, if it is possible, we should
try to reduce the cost for agricul-
turists.

st AT fagA geET #Y
w9 oy Afay few s g ag
T @ § @ AAT § WY T 9% 6T
@ s faea) w ot iz & foo ot
fawsh) faeelt & ag 9@ aF T ¥
Frafaa FHAIfEl 1 Gw g S 97
% wt &) v qrd T FHAQ I
feaei ¥ 9@ X ¥ & aw aw IR
faaely Al & o ¥, @ ;T oW
T T A ¥ WX s 3 fe
framat ®Y wraT & faare) fawt sy W)
wt fag aomge a7 g Svong
NemaETaR?

Dr. K. L. Rao: No, Sir. If any case
is brought to our notice, we will take
action.

ot TRvTeRT : aga & AT W
& few 37 T wrd wrdan AR Qe 8

wow sg o IER ek fe
T T FYE ¥ g A T W
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Shri Shree Narayan Das: May I
know whether the hon, Minister
would be able to give us a rough esti-
mate of the cost involved in the
Matter Plan?
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Dr. K. L. Rao: According to our
calculations, it is expected that the
power potential that we should attain
by 1980 is 60 million K.W. which
amounts to 50 million K.W. more than
what we have now. That will cost
Rs. 10,000 crores. Similarly, in irri-
gation sector, we have got to continue
our present projects that we have
already sanctioned. We have yet to
exploit 24 million acres and the coun-
try can have 44 million acres under
irrigation and that will require rough-
ly about Rs. 5,000 crores. So, in the
next few years, we have got a plan
for spending Rs. 10,000 crores on
power and Rs. 5,000 crores on irriga-
tion.

Shri Sivamurthi Swamy: In view
of the fact that since 17 years the
Central Government has failed to
settle the water disputes, may I know
whether, before framing the Master
Plan, any steps, or any consideration
in a Conference held recently, have
been taken among various States to
settle the disputes especially in res-
pect of Godavari and Krishna waters”

Dr. K. L. Rao: A large number of
disputes on the river waters have
been settled. There are one or two
disputes which also are being resolv-
ed in such a manner that the develop-
ment of the State concerned is not
hampered.

Shri Bishwanath Roy: May I know
whether lack of irrigation and bacik-
wardness of some particular areas due
to insufficient irrigational measures
would be one of the points for con-
sideration while preparing the Plan?

Dr. K. L. Rao: It is quite true that
irrigation is one of the most impor-
tant factors for agriculture,

Shri Swell: Is it a fact that in some
areas like Assam, the generation of
power does not bear any relation to
the workload and, if so, why should
it be 80 and what are the various
steps that the Government are con-
sidering to overcome that difficulty
arising from the absence of correla-
tion?
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Dr. K. L. Rao: We conduct, from
year to year, the load surveys and
we ascertain exactly what is the
requirement and we plan accordingly
to meet the requirement of electri-
city in various areas.

Shri Swell: That is a broad answer.
My question was specific. I am ask-
ing whether it is a fact that in some
areas like Assam, there is no corre-
lation between the generation of
power and the utilisation of that
power.

Dr. K. L. Rao: In the case of Assam,
there is a certain amount of power
which was built up and it is for the
Assam friends like the hon. Member
to see that that power is utilised.

Shri S. Kandappan: Recently, the
hon. Minister for Irrigation and Power
stated that the Government was con-
sidering the necessity and advisability
of taking some nine or a dozen large
irrigation schemes. I would like to
know whether these will be incorpo-
rated in the Master Plan and whether
the much-talked-of Hogenakkal
scheme will be one of them.

Dr. K. L. Rao: Of course, when the |

Plan is drawn up, the fact that some
of the large projects may have to be
accelerated will be taken into con-
sideration. But I will not be able to
say whether Hogenakkal project will
be one of those that will be selected
for consideration.

Shr{ Balakrishnan: When 20 far-
mers jon together and put up an
application asking for a new line, the
Department people refuse to give per-
mission for a new line. Such handi-
caps are there in the development of
agriculture. May 1, therefore, ask
the Government to relax such rules,
it there are any?

Dr. K. L. Rao: Where?
Shri Balakrishnam: In every State
and especially in Madras State.

Dr. K. L. Rao: I must admit that
there are a very large number of
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applications for the rura] electrifica-
tion and, in fact, all the citizens of
India seem to have taken to electri-
city for their agricultural operations.
It is also true that with the present
finances at our disposal, we are not
able to satisfy all the people. But
we make every effort in that direc-
tion.

Shri Balakrishnan: My question is
that even when 20 farmers join to-
gether and put up an application, the
Department people say, “No new line
will be given”.

Mr. Speaker: He is giving the infor-
mation.

Shri Jashvant Mehta: While reply-
ing to the debate, the hon. Minister
stated that the major schemes, the
multi-purpose projects, will be taken
over by the Centre. May I know
what progress has been made regard-
ing the Narmada project in view of
the discussion the Minister held with
the concerned State Chief Ministers?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed): So
far as the dispute regarding the Nar-
mada project is concerned, I had
recently been to Madhya Pradesh and
had the opportunity of meeting the
Chief Minister of Madhya Pradesh
and his experts. We know his view
point, the extent of his requirement
and the bagis on which this dispute
can be gettled. Now, I propose to
visit Gujarat and also other concerned
States. After all, if there is any point
of difference, I would try to bring all
the Chief Ministers concerned to-
gether....

Shri Jashvant Mehta: What is the
Teaction of the Madhya Pradesh Chief
Minister?

Shri Fakhruddin Ahmed: His re-
action has been very good. He is
going to be helpful in the settiement
of the dispute in the larger interest
of the country.

Shri Nath Pai: In reply to an
earlier question, the Minister stated
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that the development of other States
with regard to the distribution of the
waters of Krishna-Godavari will not
be allowed to be hampered. He€ has
been entertaining this hope, I think,
sincerely, for a very long time and it
is known that the distribution of this
river system is very inequitable, one
State having the benefit over others.
May I know what his senior colleague
proposes to do to resolve the dispute
with a view to ensure that the river
waters are equitably distributed bet-
ween Andhra Pradesh, Mysore and
also Maharashtra, if possible?

Shri Fakbruddin Ahmed: This
matter has also been taken up by
me in hand. 1 had recently visited
Bombay to have a discussion with the
Maharashtra Government and in a few
days’ time, I propose to go to Andhra
Pradesh and then also to Mysore.
After that, it will be my effort to have
this dispute settled amicably by bring-

ing together all the concerned Chief
Ministers.

Ravine Lands

*1637. Shri Maheswar Naik: Will
the Minister of Planning and Social
Welfare be pleased to state:

(a) whether the Natural Resources
Committee of the Planning Commis-
sion hag recommended that in the
course of next five years, the ravine
lands of Madhya Pradesh, Uttar
Pradesh and Gujarat should be sur-
veyed and reclamation of the areas
started;

(b) whether suitable legislation is
also proposed to be undertaken for
implementation of the scheme; and

(¢) the likely expenditure on the
scheme?

The Minister of Planning and
Soclal Welfare (Shri Asoka Mehta):
“(a) Yes, Sir:

(b) Yes, Sir.

(c) Not yet estimated.

Shri Maheswar Nalk: We have
gone through three Five Year Plans.
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May I know whether during all these
years, the Planning Commission has
done anything in this regard and
also towards having a proper survey
of the ravine lands?

Shri Asoka Mehta : The arca is ex-
pected to be very lurge. 1t is of order
of 3 million hectares. In the Third
Plan, Rs. 50 lakhs were put aside for
reclamation, As far as the survey
is concerned, a comprehensive pro-
gramme of survey has been drawn up
and responsibilities distributed either
on the Centre or on the States. I
hope that the survey will be carried
forward now.

Shri Miaheswar Naik: May I know
how much land was actually reclaim-
ed and whether any legislation was
necessary for that?

Shri Asoka Mehta: 20,000 acres of
land have been reclaimed during the
Third Plan.

Shri Narendra Singh Mahida: There
is a ravine reclamation scheme in
Gujarat on the river Mahi at Vasad.
May I know whether the extensive

ravines of the Narmada have been

surveyed?

Shri Asoka Mehta: As I have point-
ed out already, in all about 3 mil-
lion he.tares have to be surveyed,
and a detailed programme has been
drawn up for the survey, I cannot say
which particular area has already
been surveyed and which particular
area is still to be surveyed.

Shrimati Lakshmikanthamma: May
1 know whether Government have
enough machinery such as bulldozers
and other things for the reclamation
of these waste lands?

Shri Asoka Mehta: This programme
of reclamation will have to be spread
over a number of years, because the
area involved is very large, and the
expenditure  involved  woul be
enormous.





